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Goods Train-Truck Collision 

583. Shri P. C. Borooah: Will the 
Minister of Railways be pleased to 
state: 

(a) whether a truck oollided with a 
moving goods train at a level crossing 
near Jharandalli railway station in 
Durg District on the 22nd Jailluary, 
1964; 

(b) if so, the number of casualties 
suffered in the accident; and 

(c) the cause ot the collision? 

The Deputy Minister in the Minis-
try of Railways· (Shri S. V. Rama-
swamy): (a) No. 

(b) and (e). Do not arise, 

Sinking of Indian Ship 

584. Shri p. C. Borooah: Will the 
Minister of Transport be pleased to 
state: 

(a) whether 'Susheela' a 50 ton 
Indian mechanised sailing vessel ran 
aground and sank in the Arabian sea 
in January this year; 

(b) if so, the circumstances in 
which the accident took place; and 

Ic) the total amount of loss 
suffered? 

The Minister of Shipping i. the 
Ministry of Transport (Shri Raj 
Bahadur): (a) Yes, Sir, The mecha-
nised sailing vessel 'Sus heel a' ':)f 
145,77 tons sank off Khanderi Island 
near Bombay on 1st January this 
year, 

(b) and (c). A preliminary en-
quiry into the accident is betng con-
ducted by the Mercantile Marine De-
partmentto detennine the cause 'of 
the accident and the extent of loss. 
BlLt according to imonnation so far 
available, the vessel was carrying 
cargo worth .. about 111lpees twenty 
lakhs and sank on account of a sudden 
leakage. 

Road Accidents in Delhi 

585. Shri p. C. Borooah: Will the 
Minister of Transport be pleased to 
state: 

(a) the number Of road accidents 
due to open man-holes on 'the roads 
in Delhi during 1962 and 1963; 

(b) the number of casualties in-
volved therein; 

,~) whether a survey of such open 
man-holes is periodically made; and , 
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(d) if so, how often and when it 
was last made and the result thereof? 

The Minister of Shipping i. the 
Ministry of Transport (Shri Raj 
Babadur): (a) Nil. 

(b) Does not ar~se. 

(cl and (dl. The road gangs of the 
New Delhi Municipal Committee a·nd 
the area Supervisory Staff of the 
Health Department of the Delhi Muni-
cipal Corporation haVe instructions to 
check whether any man-hole is with-
out a cover, or with a broken cover, 
during their daily rounds and to get 
the missing or broken covers replac-
ed without delay. The concerned 
staff of the Delhi Municipal Corpora-
tion also carried out special surveys 
on 24-6-1963 and 5/9-8-63 and got the 
missing man-hole covers and gratings 
replaced immediately. 

North Andamall Forest 

586. Shri A. S. Saigal: Will the 
Minister of Food and Agriculture be 
pleased to siate: 

(a) whether it is a fact that the 
State Pla.tming Committee, Andaman 
and Nicobar Islands, at its meeting 
held on the 1st January, 1964 recom-
mended that the lease of North Anda-
man Forests granted to Mis p. C. Ray 
and Co. Ltd. should be cancelled and 
North Andaman Forests taken over 
by the Govemment for departmental 
extraction as the performance of the 
lessee has been very poor; and 

(bl if so, the action Government 
-propose to take in the matter? 

The Minister of State in the MiBis-
try of Food BIld A~iculture (Dr. Bam 
'~ubha, Singh): (a) Yes, Sir. 

(b) The recommendations of the 
Planning Commtttee are being scruti-
nised by . the Chief Commissioner, 
Andarnan and Nicobar Islands. After 
:his· comments are received Govern-

ment will decide as to the action to 
be taken thereon. 

587 

IA.C. Employees 

r Shri Suboclh Hansda: 
I Shri P. C. Borooah: '1 Shri P. R. Chakraverti: 

Shri Sarjoo Pandey: 
Shri Ram Barkh Yadav: 

Will the Minister of Transport be 
pleased to state: 

(a) whether the Indian Airlines 
Corporation employees went on strike 
on the mid-night of Monday, the 10th-
11th February, 19M; 

(b) if so, the demands the I.A.C. 
Employees are pressing for; and 

(c) the Government's decision 
thereon? 

The Deputy Millister in the MinIs-
try of 'l"rlliuIport (8hri Mohiuddlnl: 
(a) Yes, Sir. At Delhi and Bombay, 
most of the employees falling within 
the Air Corporations Employees' 
Union categories stayed away from 
work on the night of the 10th and 
the morning of 11th February, 1964. 

(1») The demands of the Air Cor-
porations Employees' Union are: 

(i) 50, per cent increase in the 
existing rates of dearness 
allowance; 

(ij) Transport AllowanCe at Rs. 25 . 
p.m. upto Grade 9 including 
thOSe residin, in quarters. 
The existl!ng rates are: 

Grades 1 to 6-Rs. 10 p.m. whe-
ther working in city offices 
or at airport. 

Grades 7, 8 and 9-Rs. 25 p.m. 
for employees working at 
airport. 

Rs. 10 p.m. for employees work-
ing in city omcee. 

(iii) PlaCe Allowance at Rs. 16 




